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Coaftnace of CollectOl'I of Cmeoms 
md Ceob'al Exdae, New Deihl 

2116. SHRI B. V. DESAI: 
• • i • 

SHRI CHINTAMANI JENA: 

Will tho MiniBter of F~ANCB be 
pleased to state: 

(a) whether a 3-day Conferen£e of 
the Collectors of Oustoms and Central Ex-
cilc WBI held in New Delhi on 18 Aug-
ust, 1982. 

(b) if &o, whether be had •xpressed 
~nccm over the shortf aU in tax collection 
attP hM s4ggestcd stem action against 
smugglers, tax evaders and black.mar-
keteers; 

(c) whether he had ask.cd them to 
find out where the shortfall had occurred 
and what were the reasons therefor; and 

( d) what other subjects were discussed 
and to what extent improvement has betn 
made in tax collection after the Confe-
rence? 

THE MINISTER OF FINANCE (SHRI 
PRANAB MUKHERJEE): (a) to (c). 
Yes; Sir: 

( d) Oiher subjects dis cussed related to 
the machinery dealing witb. court cases, 
simplification of proced~resllegislationl 
tariff and measures for combating evasion 
of CUstoms and Central Excise, revenue; 
besides Go!d Control an -i Enforcement. 
The recommendations are being proces-
sed for appropriate follw up action. It 
is too early to make any value judgement 
about the extent of improvement in ta:x 
collection following the Conference. 

Vayudoot service in Rajastbau 

2117. SHRI JAI NARAYAN ROAT: 
SHRI VIDHI CHANDER JAIN: 

Will the Minister of CIVIL AVIATION 
be plea ed to state: 

(a) the names of the places in Rajash-
tban proposedl to be linked by Vayudoot 

service during the Sixth Five year J"fan 
period; and 

(b). the PJ'OlfCl!IS r;o far made ill the 
matter? 

THB ~ QP ~ AVJAt. 
TION (SHRI BHAGWAT JHA AZAD): 
(a) It is pro~ to ~ !¥>ta. 

Bikaner and Jaisalmer in Rajaath:an by 
Vayu<loot alongwith some otlier pluca in 
the ~ ~ a phased menoer ltl~t to 
availability of aircraft and other illfra-
structural f acilitiC!. 

(b) The time scheduled for the com-
mencement of the service has not yet 
been finalised. 

Openlq of Banb in Tribal Areas of 
Rajasdulll 

2118. SHRI JAI NARAYAN ROAT: 
Will the Minister of fINANCE be plea-: 
sed to state: 

· ·(a) the names of the banks opened in 
. tribal .areas, in Rajasthan State; 

(b) if none, the reasons therefor; 

( c) the names of the banks which aro 
to · be open'.ed very shortly in tribal areas 
in Rajasthan State; and 

(d) if none, the reasons therefor? 

THE MINISTER OF FINANCE (SHRI 
PRANAB MUKHERJEE): (a) to (d). 
The Reserve Bank of India maintains 
branch ne.twork ct'ata on districtwi~ basi! 
and do not have details regarding the 
geographical coverage of tribal area.a 
separately. Data relating to the names of 
the banks operating in rural areas of the 
districts in Rajasthan having tribal con-
centration pockets are set out in the at-
tached statement I. At the end of March, 
1982, the banks were holding 10 authori-
sation for opening branches at rurallsemi-
urban centres in the four districts of 
Udaipur, Dung~rpur, Sironi and Banswara. 
These branches are expected to be open-
ed by 31-12-1982. The bank.wise details 
are given in the attached statement-II. 




